12/3/2018

Sixteenth Loksabha

an>

Title: Papers laid on the Table of the House by Ministers/Members.
HON. SPEAKER: Now, Papers to be laid on the Table.

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) (SHRI SHRIPAD YESSO
NAIK): | beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Academy
of Ayurveda, New Delhi, for the year 2016-2017, along with Audited Accounts.
(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the National Academy of Ayurveda, New Delhi, for the year 2016-
2017.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (1) above.
[Placed in Library, See No. LT 8971/16/18]
(3) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of
Naturopathy, Pune, for the year 2016-2017, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the Government of the

working of the National Institute of Naturopathy, Pune, for the year 2016-2017.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (3) above.

[Placed in Library, See No. LT 8972/16/18]
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(5) (i) A copy of the Annual Report (Hindi and English versions) of the Morarji Desai
National Institute of Yoga, New Delhi, for the year 2016-2017, alongwith Audited
Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Morarji Desai National Institute of Yoga, New Delhi, for the year

2016-2017.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (5) above.

[Placed in Library, See No. LT 8973/16/18]

(7) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of
Homoeopathy, Kolkata, for the year 2016-2017, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the

working of the National Institute of Homoeopathy, Kolkata, for the year 2016-

2017.

(8)  Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (7) above.

[Placed in Library, See No. LT 8974/16/18]

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE AND MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR. MAHESH
SHARMA): | beg to lay on the Table a copy of the Prevention of Cruelty to Animals (Care and

Maintenance of Case Property Animals) Rules, 2017 (Hindi and English versions) published in

Notification No. G.S.R.495(E) published in Gazette of India dated g™ May, 2017 under

Section 38A of the Prevention of Cruelty to Animals Act, 1960 together with a corrigendum

thereto published in Notification No. G.S.R.185(E) dated 26" February, 2018.
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[Placed in Library, See No. LT 8975/16/18]

fert watTerar & o WY (4 Rra gary grera): weleaT, # FefeiRad o @1 geel WR G § -

(1) 31 97, 2017 P FHH U aY o [oIY A &7 b el b PRIPRUT b IR H FHfeber Hfcraer
<l Uep TIfeT (fa<il T STl Feenvun)|

[Placed in Library, See No. LT 8976/16/18]

(2) HT-ged AR, 1962 DT GRT 159 o T SRRITT HEAT HoBTo0200 (37) ST 1 HT,
2018 & R b ISTIF H Tl g off T SRIch GRT 30 S, 2017 &I eRLET FeT
50/2017 — HooH HiuT HAMe Y 70 & &t vep ufcr (BT Form ST Heepvon) oI Teh
RS ST |

[Placed in Library, See No. LT 8977/16/18]

(3) Hr-ge SR ™, 1975 6 URT 9% 6 IU-GRT (7) & A AR e
H0BHIOM0 220(37) AT 12 HTE, 2018 &b HRA &b ISUH H HepTRIT g off TUT DT MR
geTifed HTRiRY & Sifer frsehut & SrgeRer § = SR TURNT | Sgd JfedT a8 A
fRfere “an-uRfe” & JATAT TR 3 Y @ 3fafer b forw fFrerTeses TfiaTe e oI &, Y U
ey (fEw<t T SIS RN ToAT Udh I RTcHS S|

[Placed in Library, See No. LT 8978/16/18]

(4) PRI AT 3R Qa1 R AT, 2017 6 GRT 166 B 37t Fr=aforRa srfergamran ST te-
Teh Tfer (fawal oIt ST Feepru) -
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(Th) il HTeT BTIR AT & (TRT Geer) 9, 2018 S 7 |, 2018 b W &b JIoTo §
STTRRIET T AloBlolo 204 (37) H UBTRAT FY A TAT Ve S REATHD SHTU]

(&)  WTo®loMo 205 (31) ST 7 A, 2018 P HRA o IS4 H DI §Y & T b G
23 STAN, 2018 BT TR o AloBlolo 55 (37) BT FRAT fbar 1T & Torr Tb

AN cHD ey |

[Placed in Library, See No. LT 8979/16/18]

aReY SR URAR Hearur Haterd 7 1od Ja1 (47 e $HR =le): 7eied, § Feferiad o |

JeeT IR YT § -

(1) TTer GRa 3R A AT, 2006 DI €RT 93 & IR @y Y& 3R T+ (Sifde @re)
fafe, 2017 ST 2 SR, 2018 & HRA P oA H IffeRGEAT Fear Ad03/He/
UhUATATSITS/2016 H TehTTRIT U &, &Y Tep Hfer (few<l T 7SIt Fehwun))

[Placed in Library, See No. LT 8980/16/18]

(2) (WD) ICR TR IR IRAR HedTor AEAH, s fSeell & a¥ 2016-2017 & 1 Hfcde
&l U Tfer (fa=<t eI 3RS Tev))

(@) ISR TR iR IRAR FHeATur T, 75 e & a¥ 2016-2017 & a1 oRgran
&Y U UfT (Rt T SIS HEDHRUT) AT I UR i@uIeT ufcrae|

(7)) RTSERT TaReRT iR URAR Hemor HXIH, 78 feell & a¥ 2016-2017 & HRIGRUT Hi
IRBR GRT FHIST DI Up UfeT (fFwat T SRS FXhRT))

(3) U (2) A SfecTRad YAT I T Uedl UR G H §Y e & HRUT G217 drelT feaRur (f&=<t
RIT SIS FHRUT)|
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[Placed in Library, See No. LT 8981/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE
(SHRIMATI ANUPRIYA PATEL): | beg to lay on the Table: -

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Population Research
Centre (Institute of Economic Growth), Delhi, for the year 2016-2017, alongwith

Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Population Research Centre (Institute of Economic Growth), Delhi, for

the year 2016-2017.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

[Placed in Library, See No. LT 8982/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND JUSTICE AND MINISTER OF
STATE IN THE MINISTRY OFCORPORATE AFFAIRS (SHRI P.P. CHAUDHARY): | beg to lay
on the Table a copy each of the following Notifications (Hindi and English versions) under

Section 241 of the Insolvency and Bankruptcy Code, 2016:-
(1) The Insolvency and Bankruptcy Board of India (Grievance and Complaint
Handling Procedure) Regulations, 2017 published in Notification No. IBBI1/2017-

18/GN/REG/21 in Gazette of India dated 7" December, 2017.

(2)  The Insolvency and Bankruptcy Board of India (Insolvency Resolution Process

for Corporate Persons) (Fourth Amendment) Regulations, 2017 published in

Notification No. IBBI/2017-18/GN/REG/22 in Gazette of India dated 1% January,

2018.
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(3)

(4)

()

(6)

The Insolvency and Bankruptcy Board of India (Fast Track Insolvency Resolution
Process for Corporate Persons) (Fourth Amendment) Regulations, 2017

published in Notification No. IBBI/2017-18/GN/REG/23 in Gazette of India dated
1% January, 2018.

The Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) (Amendment) Regulations, 2018 published in
Notification No. IBBI/2017-18/GN/REG/24 in Gazette of India dated 6"
February, 2018.
The Insolvency and Bankruptcy Board of India (Fast Track Insolvency Resolution
Process for Corporate Persons) (Amendment) Regulations, 2018 published in
Notification No. IBBI/2017-18/GN/REG/025 in Gazette of India dated 7"
February, 2018.

The Insolvency and Bankruptcy Board of India (Salary, Allowances and other
Terms and Conditions of Service of Chairperson and Members) Amendment

Rules, 2018 published in Notification No. G.S.R.153(E) in Gazette of India dated

9™ February, 2018.
[Placed in Library, See No. LT 8983/16/18]
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